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'l'eeIIIIo-Ecoa.omIo SlU'YQ' at 1JuJra.... GovernilJt to reoocnlle Punjab! .. 
IUId Sabri BasIIIII the _COIld. ollleW lanilAle ot DelhI; 

792. Shrl Vldya Chann Shnkla: 
Shrl Hukam ChaDd 
Kachhavalya: 

Dr. ChandrabbaA 1IbIIIa: 
Sbri Para.shar: 
Shrl Chandak: 
Shri Wadlwa: 
Shri J. P. Jyotishl: 
!!hrlmat.l MInlmata: 
Shri DaJI: 
Shrl R. S. Tlwary: 
Shrl Bade: 
Sbrl Shlva Dntt Upa4iQ'aya: 
Shrl A. S. Salgal: 
Shrl U. M. Trivedi: 
Shrl R. S. Pandey: 

Will the Minister of Rehab1l1tatiOD 
be pleased to state the up-tn-date pro-
,ress made in regard to the technn-
economiC' survey of t ~ Indravati and 
Sabri basins! 

The Minister of RehabiUtation (Shci 
Tyagi): Th( report of the team ('on-
stituteJ to conduct a techno-ccon(;mic 
survey of thp IndravaU_Snbri basin 
has bct.'n fin2lised. Further action is 
being taken on the rc("ommcndations 
of the team. 

a at1 S 1~ Plpelble 

793. Shrl Sham Lal S.raf: Will the 
Min ister of Petrolenm and Chemical. 
be pleased to state: 

(a) whether the pipeline of the 
Indian Oil Corporation'. producta ill 
being laid alongside the crude oil 
pipeline from Gauhati to Siliguri; 

(b) it so. the producta that .. Ill 
flow through this line; and 

(c) when it will be r""dy! 

The Minister ot Petrolenm and 
Chemical. (Shrl Humayun Kablr): 
(a) to (c). The pipeline is in opera-
tion since October. 1964 for transpor-
tation of Motor Spirit High Speed 
Diesel, Kerosene and Tomex. 

Pan,labi as 8ecoad LaacnaP 111 DeIhl 

794. Shrl Daljlt Si ~  Will the 
Minister of Dome Afl'wB be pleased 
to state: 
(a) wbether it l,. a tact that _ 
Political Partlel have reque.led the 

&ad 
(b) it .... t.he deciaion taItan t.henlODf 

The Deputy Mlnlster In the MInl ... 
try of Home Mairs (Shrl L. N. 
Mlsbra): (a) Yes. Sir. 

(b) Gove""mcnt have no proposal 
to advise the President to issue direc-
tions under Article 347 of the Consti-
tution on this subject. 

~ at Palntlnp 

795. Sbrl C. K. Bhatt."haryya: 
Shrl Dlnea Bhattacharya: 
Sbrlmatl Reaui<a Bark:&takl: 

Will the Mini.t"r at Edue"tion be 
plea.;ed to .tate: 

(a) whether 120 pi"ce! of invnluable 
paintin,ll.s and s.:ulpture,!, collected from 
various Indian Museum! and sent to 
exhibition in Japan ill 1963 and thence 
l<l the Exhibition in the United Slat ... 
were not fOll nd in the Australian liner 
Bombala when the Calcutta Customa 
Iluthorities made a .!IIearch for them 
on the arri ~ll of t ~ li ~  on the 7th 
October. 1965; 

(b) whether the liner berthed at 
Cluttagong, E3.t Pakistan on the 13th 
September. 1965 on its way to Cal-
cutta; 

(c) whether the invahAble paintinp 
and sculptures bad been oft-loaded at 
Chittagong by Pakistani authoriUe.; 
and 

(d) it 110. the aet!on taken in tha 
matter1 

The Minister of Education (Shrl M. 
C. Cbagla): (a) 118 p;pce. after exhi-
bition in United States ret.urned in-
tact on the liner 'Bomb.la· when it 
arrived in Calcuttn on 7th 
1965. 

October, 

(b) and (c). The liner that went to 
Chillagong was S.S. 'Buhadur'. It is 
understood that the liner was detained 
there and at one time the rl'port was 
that thl! consignment had been off-
loaded. 

(d) Efforts to get the consignment 
releaspd were made both at the dip-
lomatic and commerciul levels. S. S. 
'Bahadur' was released and lett for 




